
339 Petitions Comm. MARCH 16, 1982 Matters Under 
Rule 377 

Report 

12.06 hrs. 

PAPERS LAID ON THE TABLE 

ANNKAL REPORT OF REPATRIATES COOPE-
RATIVE FINANCE AND DEVELOPMENT 
BANK LTD., MADRAS FOR 1980-81. 

THE MINISTER OF STATE IN THE 
MINIS1'RY OF SUPPLY AND REHA-
BILITATION (SHRI 'BUTA ~INGH): 
I beg to lay on the Table a ropy of 
the Annual Report (Hindi and English 
versions) of the Repatriates Coopera-
tive Finance and Development Bank 
Limited. MaQras, for the year 1980-81 
along with Accounts and the Audit 
Report thereon. (Placed in Library. 
See No. LT-3539/82). 

RAILWAY CONVENTION COMMIT-
TEE 

STATEMENT SHOWING ACTION 'l'AKEN ON 
RECOMENDATIONS 

SHRI D. L. B.\ITHA (Araria): I 
beg to lay On the Table Hindi and 
English veLsions of the statement 
showing action tak~n by Governmf::!1t 
on the recommendations contained in 
Chapter I Of the Second Report of the 
Railway Convention Committee (1980) 
on action taken by G0vei'nment on 
the recommendations containeJ in 
the Fourth ;Report of the Railway con-
vention Committee (1977) On 'Delega-
tion of Powers to G~neral Managers' 
Organization of Zonal Railways' and 
reorganisation ot R ,tilway Boa!'d's 
Office, 

COMMITTEE ON PETITIONS 

EIGHTH REPORT. 

MR. SPEAKER: Shri Bhatia. 

SHRI R. L. BHATIA (Aml'itsar): 
I lteg to present the Eighth Report 
(Hindi and English ve!'£'lOns) of the 
Commi\:tc& on Petit;r - ~ 

SHRI ERA ANBARASU (el eng"l-
pattu): Sir, Shri Muthukumaran has 
been beaten,.,. 

MR. SPEAKER: Why are yOU 
standing here? Plea~.e go to your 
seat, I have my eyes. I have seen, 
Please sit down. . 

SHRI K. T. KOSAL'RAM (Tiruchu-
dur): Sir, an hon. Member o( the 
HoU!)e Shri Muthukumara n bas been 
beaten by the D.I.G. (I nter-l'uptionf) 
The privilege motion is there. ( I nter-
ruptionsI 

MR. SPEAKER: I will look into it. 
Give in writing. Please sit down. Now 
Matters under 377. 

Shri Mahavir Prasad. 

12.09 hrs. 

MATTERS UNDER RULE 377 
(1) NEED TO CHECK POLLUTION OF 

WATER DUE TO DISCHARGE OF SARAIYA 
DISTILLERY, SARDAR NAGAR IN BANS-
GAON DISTRICT 
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